
IN THE CENrRAL ADMINISTRAT WE TRIBUNAL 

PATNS BEN, PAT N A 

C.C.P.A NO.: 42/96 

DATE OF ORDER : 1-JULy-1996. 

ARJUN 1JMAR T1-IAEJJR. 	 : APPLICANr. 
Vrs. 

UNION OF INDIA & ORS. 	: RESPONDENI'S. 

COUNSEL FO R THE AppLICr. 	: SHI S • N.T IWARY. 

COUNSEL FOR THE RESPONDENrS. : SHRI J.N.PANDEY, 
SR.STANDnr3 COUNSEL. 

DEPARTtNrAL REPRESENrATIVE. : SHRI G.P.AMBASTHA, 
SUPDr. OF PT. OFFICES, 
BEGUSARAI. 

SHR I SHAMBHU PRASAD, 
SUB-DWISIONL INSPECTOR, 
(POSTAL), }WGARIA. 

c ORA M 

HON'.BLE MR. N.K.VERMA, 1vMBER (A4INISTRATIVE) 

ORDER DICTATED IN OPEN COU 
I' 

HON'BLE MR. N.KVERM1-,EMBER(A): 

Shri G.p.Arnbastha, Supdt. of Post Offices, 

Begusarai Division, BeguSarai and Shri Shambhu Prasad, 

Sub-Divisional Inspector (postal), jthagari a, are presert 

in Court today. They informed that the order of the Court 

has been complied in toto. The learned counsel for the 

applicant also confirmed the same. in view thereof, 

the CCpAdoes nosurvjve any further and is dismissed 

accordingly. 

(N. K.VERKA.) 
SKy 	 IEMBER(A) 


